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INTRODUCTION 

I, the Chairman of the Committee on Public Undertakmgs, baving 

been authorised by the Commuttee m this behalf, present this Twenty- 

fifth Report on the general working of Kurukshetra Development 

Board 

2 Dunng oral cvidence the Commuttee examuned the represen 

tatives of the Department /Board concerned A  bref record of the 

proceedings of each meeting of the Commuttee during the year 1986-87 

has been kept in the Haryana Vidhan Sabha Secretariat 

3 The Committee place on record their appreciation of the 

valuable assistance given to them by the Accountant General, Haryana, 

and hus staff and are thankful to the Secretary to Government, Haryana, 

Finance Department including hus representatives and the representatives 

of the Department/Board who appeared before them from time to time 

The Commuttee are also thankful to the Secretary Under Secretary and 

the staff of the Haryana Vidhain Sabha Secretariat for the whole hearted 
@0 operation and unstinted assistance given 1o preparing this report 

Chandigarh KANWAL SINGH 

the 7th January, 1987 CHAIRMAN
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KURUKSHETRA DEVELOPMENT BOARD 

1 DBriel History 

The Kurukshetra Development Board was created primarily for the 

purpose of taking better care of the precious cultural heritage of the 

Nation which 15 located ता! the Kurukshetra Area traditionally known 
to cover an expanse of about 100 mules than had been possible in the 

earlier years The sacred tanks and places of pilgrimage m this area 

remamed घा 8 deplorable state of neglect Lakhs of pigrims from all 

parts of the country impelled by their faith have been resorting to these 

places periodically and contmuously, for centuries They faced the 

hazards and hardship ansing from madequate bathing facihities absetce 

of clean water for the sacred tanks prevalence of squalor and extraor 
dinary msamtary conditions gemerally Their religious sensibilities 

werehurt  The Kurukshetra Development Board was consituted to 

remove these blemishes and deficiencies and to improve the envirosn — 

ments making pilgrimage a more agrecable :experience 
- 

The Haryana Government realising 1ts responsibilities for the prote 

ction of the glorjous heritage of the past and what 1t owed to postenty, 

thus made 1nstitutional arrangements for the discharge of the funrctions 

A notification was issued on th~ st of August 1968 (56८ Annexure—I) 

constituting the Kurukshetra Development Board for the overall 

comprehenstve development of Kurukshetra iacluding sts landscaping 

renovation of historical places and tanks and provision of facilities to 

pilgrims and tourists etc  The Kurukshetra Developmeat Board was 

registered under the Socteties Registration Act XXI of 1860, on 4th 

September 1968 

2 The Kurukshetra Development Board 15 controlled by Local Go 

न vernment ए Haryana Government The Commissioner 
(1) Organisation G G 
al setup 1 the & Secretary to Govt Haryana Local Government 

Admmstrative Department 1s the admmistrative Secietaty who 18 

Department assisted by the Jownt Secretary Under Secretary 

/twwhlcchonctrooolrsd thmea Section Officer and other Ministeral staff 
work of the 
board 1 
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The organisational set up of the Xurnkshetra Development 
Boardis as under -— 

(i) Organtsation 
al set up of the 
Board 

Chairman 

Member 

Secretary 

Technical 

“Becretary 

Office 

Secretary 

Execative 

Engineer 

The Headquarter of the Charrman XKurukshetra Develop 
ment Board 15 at Delli One Private Secretary One 

Steno Typist and One Peon 15 attached with the Chairman 
to assist um 

Jomnt Secretary to Government, Haryana Local Government 

Department works as Member Secretary of the Kurukshetia 

Development Board 

Semior Arclutect, Haryana works as Technical Secretary of 

the Kurukshetra Development Board He 1 paid Rs 150} 

as monthly fees for the purpose The functions of the 

Technical Secretary are to coordinate the working of the 

various executing agencies The Jumior Draftsmen prepare 

drawing for the works of the'Board under the supervision 
of Technical Secretary 

Besides performing the duties of Drawmg and Disbursing 

Officer the Office Secretary Kurukshetra Development 

Board has to keep lLaison with various executing agencies 

and to take effective steps to implement the decisions taken 

by the Board of Governors One Accountant, one Steno- 

Typist and three Clerks assist um ता this work  One post 

of Driver 15 for driving the vehicles of घाट Board Two posts 

of peons are for office duty and one Chowkidar for watch 

and ward of Boards office at might The Boatd have 
appomnted thirteen Swimmer/Rescuers at the Brahamsarover 

for watch and ward of Board s property and to take rescue 

operatien पा case any mishap 15 noticed in the Brahamsarover 

Besides this there are three posts of Sweepers for the 

cleanlimess of the Brabamsarover There 15 ome post of 

Supgrvisor to keep affective control on.these .officials 

The duties of Public Relation Officer care to provide 

mformationfgwidance to the visiting pignms and tounsts 

efc and to publicise the activities of the Board 

The Executive Engineer 13 responsible for the maintenance of 
completed works and execution of new works which are 

entrusted to पाए from time 10 ttme One Assistant Engineer
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and three Sectional Officers are to assist lum n this work 

For proper maintenance of the accounts of the Techmical Cell 

one post of SD C cum Store Keeper has been provided The 

Peon cum Chowkidar 15 for watch and ward of storesof 

Technical Cell and to attend office 

Chart showing the orgamsational set up of the staff of the Board 
and their scales of pay 15 given at Annexure II 

3 The functions of Kurukshetra Development Board are to under 

take the overall comprehensive development of 
Fkunctions of the Kurukshetra, ncluding 1ts landscapmg renovation 

Board of historical places and sacred religtous tanks, 

provision of facilities to pilgrims and tounsts etc 

Other schemes 1nvolve construction of roads and drains, rest houses 

serais and dharamshala, laying out of parks and orchards, provision of 

transport and samtary facilities etc 

The Committee observe from the wrnitten material and also noficed 

during oral exammation of the representatives of the Govt /{Board that 

the Board has not been able to achieve its objectives to any appreciable 

degree promarily on account of paucity of funds While the Commuttee 

do recogmse the limitations of the State Government, पा. providing था 

the funds needed for the implementation of the schemes of the Board, 

they feel imclined to observe that so long as the Board is considered 

by the pubhic to be a Government body 1t would be difficnlt to attract 

sofficient donations  from  public/mstitutions/private  bodies The 

Commuittee are, therefore, of the view that to attract funds and expertise 

from private sources broad based re constitution of the Board, so as 

to mclude emnent personalities from various fields, e g social, coltura 

rehgious trade, mdustry and polifical, 15 called for so as to give 10 the 

Board an mnage of a representative public body Such re constitution 

of the Board will, the Commttee believe, go मे long way पा activatmg 

the functioning of the Board and पा popularising the rich heritage of 

this holy Jand of religious purety and cultoral sigmficance for millions 

all over the country 

4 The schemes of Kurukshetra Development Board are mamly 

financed by Haryana Government which has so 

Finavcial Resovr- [ far sanctioned grantsmaid to the tune of 

ces of the Board Rs 483 98 lakh upto 31st March, 1986 under plan 

88 well 25 non plan schemes from the very inception 

of the Board In order to supplement the huge programme the Board 

8150 tried to attract donations from the people to rebuild this sacred 

site by voluntary contributions but the response has been very neghgible 
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5 The Commuttee noticed from the written replies sent by the Board 

— that following posts were lyizg vacant 1n the office 
Vacant Posts 

shown aganst each post — 

of the Board from the dates noted agamnst each 

The reasons for not filing up these posts are also 

Sr  Name of post Date from Reasans 
No which lying 

vacant 

1 Office Secretary 22 10 1982 To effect economy उ the 
(One) expenditure 

2 Executive Engineer 24-4-1985 These posts were created 
(One) for the mamntenance of 

3 Assistant Engineer October 1977 completed works as well a (05९) execution of new works by 

the Board itself The ques 
4 Junior Draftsman July 1981 tron whether this ] 00 may be 

(0६) carmied out by the Board 

5  Sectiona! Officer August 1978 ttself or through the con (Two) January 1982 cerned executtng agencies 
remained under consideration 

6 Sub Divisional June 1982 of the Govt /Board smce 
Clerk cum Store very long Now finally 1t 
Keeper (One) has been decided that this 

job be handled by the Board 
7 Chowlidar (One)  Sept 1979 | डा The case for the fi 

ing up of the post of Exe 

cuave Engmeer 15 under 

consideration  with  the 

Government The remammg 
posts will be filled thereafter 

according to mneed and 

requirements 

8  Public Relation T 24485 To cffect economy 1n 
Offic r (One) expenditure 

9  Swimmer/Rescuet Sept 1978 Ta effect economy 1n 
{Three) expenditure 

The Commttee recommend that the Board should examne the 

necessity and utihty of the posis mentioned above and keepingm view 
tre regular and effective implementation of the works and fanctions of 
the Board such posts out of those which are Iymg vacant for long 

periods, as arec found to be surplus of the actual requrements एड, 

surrendered, 

“
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6 The Committee noticed from the written replies of the Board that 

grant m aid recerved from the Haryana Goyvernment 

Donations from | 15 the main source of mcome ए the Board In the 

Municipahities/ | year 1969 an appeal was m‘ade by Shn Gulzar: Lal 

Marketing Nanda Chairman of the Board to ali the Chief 

Comnuttees Ministers of फिट States ता. India and to the general 

public for making geneious domations to the Board 

In 1973 74, Haiyana Government directed all the Mumcipalities 1n 

the State to donate funds to the Board 1In 1978, the Chief Miister 

Haryana, also made an app al to पड industrialists/welfare associations/ 

general public te donate funds to घाट Board but the response was 

very poor 

The Committee feel that the grants-ia ad recerved by the Board 

from the Government are pot sufficient to meet the reqmrements of 

the Board The Commuitee, therefore, recommend that the Government 

should 1ssie another directive to all फिर Mumeaipalittes and Marketing 

Commttees m the State to donate funds to the Board for its developmental 

activities 

The Commuttee also dcsire that the exemptron from the levy of 

izcome-tax, under section 80 C of the Imcome Tax Act, 1961 be 

got extended for फिट future on a permanent basis and the fact of 

exemption be gnen due pablicity so as to attract donmation from 

industriabists and mdiiduals  Since the ladian religion philosophy and 

mythology efmmhmately comected with 1npumerable hollowed spots 

m ths cradie of Indiwm Civiization i will not be very difficult to 

angment funds by explermag all available sources through enthusiasm, 

magination and plannng  Improved firancial position alone will 

enable the Board to provide फिट much needed facilities to सीट pigrims 

and tourists vismting hurokshetra 

7 The Commuttee noticed from the written reply submitted by the 

Beoard that terminal tax 1s levied on all passengers 

Utlisation of | carned by Railway from and to Kurukshetra and 

Ramlway Sur Tnanesar City under the provision of the Terminal 

charge ¥und/ | Tax of Railway Passengers Act Before the constitution 

collection of | of the Kurukshetra Development Board (us amount 

Toll Tax from | wis placed at the disposal of Zila Parishad and was 

passengers spent on the 1dvice of Rallway Surcharge Fund Comm- 

visting by पट comstituted for the purpose Consequent upon 

road the constitution of Kurukshetra Development Board, 

—-—— —! 3t representsd to the Government that the amount 

of Railway Surcharge Fund be placed at 1ts disposal Instead of
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piacmg this amount at the disposal of the Board, it was depided 
that the Zila Parishad will spend this amount on the advice of _ 
Kurukshetra Developm=nt Board Besides this, the Panchayat Samit;, 
Thanesar also collects Toll Tax from the passengers entering 
Thanesar/Kurukshetra by road 

Consequent upon the abolitton of Zida Parishads पा Haryana था 
1973 1t was represented to the Government that the amount of 
Railway Surcharge Fund/Toll Tax be placed at the disposal ofthe 
Kurukshetra Development Board But 1t was decided by the Govern 
ment 1n the Development Department 11. November 1973, that the 
amount of Railway Surcharge Fund be placed at the disposal of 
Deputy Commussioner Kurukshetra who wili utilize this amount for 
the beautification of Kurukshetra Town at his discretion 

Since then the Board has time and again been representmg 
to the Government to place the amount of Railway Surcharge Fund/ 
Toll Tax at its disposal but without success Agamn या. the 44th 
meeting of the Kurukshetra Development Board held on 28th July 
1981 it was decided that these funds will be utilized by 
the Deputy Commussioner Kurukshetra for development works of 
Thanesar Town As such there 15 no major source of income 
available to the Kurukshetra Development Board for development 
purposes 

The Committce observe that डाल? the Board 1s presently 
dependent mamly on the Grantsmaid from the Government, it 
would be appropriate if the funds so collected are placed at the disposal 
of the Kurukshetra Development Board imstead of the Deputy 
Commissioner, Kurukshetra for utihsation of these funds for4he develop 
mental works m the area The Commttee, therefore, recommend that 

appropnate steps be taken accordngly 

8 From the written material submitted before the Committee it 

has been noticed that the matter regarding settmg 
Setting up of a up of Indan Spmtufal and Cultural Museum at 
Museum and Kurukshetra which will cost Rs 36 lakhs has 

creating of In remained under consideration of फिट Board since 1ts 

frastructure for mception  However, this 1dea has not so दिए 
attracting Toe- taken any concrete shape for want of necessary 
nst/Pilgrims from | funds Duringoral evidence it was revealed that 

India and abroad the building of Lecture Hall had been completed 

and the expansion programme of the Indian Spintual 
and Cultural Museum at Kurukshetra formed part of the future 

Programume v 

रथ
 
ह
ै



f)
 

नि 

\ 7.-" 

The Commuttee are of पीर defimite view that settmg up of a Musenm 
at Kurukshetra will not only provide to फिट mullions of people visiting 
thisarea wvismal ghmpse of the precious cultural heritage and to the 
Divme Teaching of Mahabharata and Gita m s correct cultural and 
Instorical perspective, but 1t will also go along way m attracting pilgrims 
and toursts not only from all over Yodia but also from gther countries 
as followers of the teaching contamed m Gitz are not confined to Inda 
alone The Commuttee, therefore recommend that immediate steps be 
taken by the Government to prowide the required fands for the purpose 
The Committee believe thatif necessary mfrastructure 1s creafed at 
Kurukshetra pilgrims/tourists from Foreign countries will be attracted to 
visit फिट sacred areain large number 

9 Durmng the course of oral exammation the Commuttee was infor 
” med that 1 order to attract more pilgrims/toursts 

Light & Sound to this famous land of Kurukshetra the Board 
Programme proposed to arrange light and sound programmes 

on the banks of Braham Sarover 

—— s p—, 

The Commnuttee recommend that 1mm'ed1ate steps be taken to 
start hight and sound programme as st will not only acquamt lakhs of 
pilgrims of the rich cultural, religious and spiritual heritage of this famous 
land but 1t will also be an entertainng experience for the vast multitude 
of devotees, particularly from rural areas visiting this area 

16 Rule 12 (1) of Kurukshetra Development Board Rules, mter-ala, 
provides that the meeting of the Board should be 

General Meet1 held once n every three months Accordingly 12 
ngs meetings were required to be held during the 185 

three yews The Committee were  however, 
astomished to find that only three meetings were actually held durng the 
last three years 

The Commuttee are unhappy to observe that the Board has वालों 
to holds its general meetings as per the irequirement of the rules and 
desire that in future at least four genmeral meetings of the Board be held 
every year, as requred ander the rules
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ANNEXURE-I 

LOCAL GOVERNMENT DEPARTMENT 
COMMITTEE 

The 1st August, 1968 

No 4524 CI-68/17917-~The Governor of Haryana 1s pleised fo Yy 

constitute hurukshetra Development Board on था ad hoc 08515 with है 

the followmg members — 

(1) ShriGuizaiiLalNanda M P Ch-urman S 

(2) Shr1Bans: Lal 

Chief Minister Haryana Vice-Charrman 

(3) Smt Om Prabha Jain 

Fine nce Mmaister, Haryana Member 

(4) Shri Khursluid Ahmecd Health and 

Lo-al Govt Minmister Hiryana Member 

(5) Shr Bhagwat Dayal Sharma Member 

(6) Commissioner for Planning 

Finance, Haryana Member 

(7) Home Secretary Member 

(8) Secretary to Government, Haryana 
Health and Local Govt Deptts Member Secretary 

(9) Principal Secietary to 

Chief Mmister Haryana Membei 

2 This Board shall be autonomous in character and its दान 
ction will generally be to undertake the overall development of 

Kutukshetra meluding 1ts landscapmg renovation of historical places 
and tanks and provision of facilities to pilgnms and tourssts लए 

3 The Headquarters of the Board shall be at Kurukshetra 

4 The Chairman shall have authonity to appomnt lus Secretary 

it an appropriate scale with a starting salary of about Rs 300 per 

mensem plus other allowances admussible 

5 The T A of the non official members will be met by the 

Board from the grants received by the State Government and other 

sources 
B L AHUJA, 

Secretary to Government Haryana, 

Local Government Department
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ANNEXURE—II 

ORGANISATIONAL SET UP AND THE PAY SCALES OF STAFF 
APPOINTED BY THE KURUKSHETRA DEVELOPMENT BOARD 

Chairman (Honorary) 

| | 
| Member Secretary (Honorary) 

I Private Secretary 
to Chairman (One) | 
(Rs 1000 50 1500) 

Office Secretary Executive Engineer Technical 
(006 | (One Secretary 

Steno Typist (Rs 1400 50 1500 (९४ 1400 60 1700 (076) 
(One 60 1860) EB 80 2100) (Rs 150/ as ) 
(Rs 400 10 450/ monthly fees) 
540 15 600 EB Accountant (One)  Assistant Engineer 
20 660 plus Rs  (Rs 525 15 600 20 (006) Junior Drafts 
50/ Special Pay) 660/700 30 850 एप  (Rs 900 40 1100 man (One) 

290 40 1050) EB 50 1400 60 (Rs 700 30 
1700) 850/900 40 

Peon (One) Public Relatton | 1100 EB 50 
(Rs 3005360/ Officer (One) [ 1250) 
8 400/10 430) (Rs 700 30 850/900 Sectional Officer 

40 1100 EB 50 (Three) 
1250) (Rs 600 20 700/30 

850/900 40 1100) 
Steno Typist (One) 
(Rs 400 10 490/540 
15600 EB20660 S D C cum Store 
plus Rs 50/ Special Keeper (One) 
pay) (Rs 400 10 490/540 

15 600 EB 20 660) 
Clerks (Three) 
(Rs 400 10-490/540 
15 600 EB 20 660) Peon cum Chowkidar 

| (One) 
Supervisor (006)  (Rs 300 5 360/8 400/ 
(Rs 400 10 490/ 10 430) 
540 15 600 EB 20 
660) 

Driver (One 
(Rs 420 10 490/540 
15 600 20 700 plus 
Rs 50/ Specal Pay) 

Peons (Two 
(४ 300 5 360/8 400/ 
10 430) 

I 
Chowkidar (One) 
(Rs 300 5 360/8 400 
10 430) 

Swimmer/Rescuer 
(Thirteen) 
(Rs 300 5 360/8 400/ 
10 430) 

Sweeper (Three) 
(Rs 300 5 360/8 400/ 
10 430)



«
 

16905 H V 5 

~



1 

© 1987 

Published under the authority of Haryana Vidhan Sabha and 

printed by the Coniroller Prnting & Stationery Haryana, 

Chandigarh 

Y
o


